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FORM A
Under Regutation 6 of the nsovency and Bankrupicy Board of nda
(\"so'.\\m'/ Resowton Process for Corporate Parsans) Arguu’rfu 20186)

FOR THE ATTENTION OF THE CREDITORS OF

TEAM INTERVENTURE EXPORTS (INDIA) PRIVATE LIMITED

1. Name of comonate dettor TEAM INTERVENTURE EXPORTS (INDIA)

5. Adcress of the regssered office and | Baru Manson, 15t Flooe 16 Nackrsha Susha Syest
pancpal office (f any) of corporate Off. Cawas) Passd Streat. Fort Mumbal,

6 Fsohvency COmmencarment cato n 17/03/2023 forcker recaved on 20/03/2023)
respect of comporie debtor

7 Estimated dae of dosae of mschency 12092023
rescbfon prooess

a Narme and regstation number of the Pradeep Kumar Chalravany
raschvency professions acting as 1IBBIPA-00IRNOOO1 237201 7- 201811338

G Address and emad of he imlenmn B8-301, Jasmwne, Agarwal & Doshi Complax, Kauts'
resobon professonal &S registered Hemage Ciy. Bhabola Naka Vasa West . Dstt Palghar
with the Bosrd Marerastora 401202

PH I G y————  pec1SST0Egmaicom Mobie No. 9619452835

10 Adchess and e-mail 1o be used for 8301, mwawwm
resobion professonsl Mararasiwa 401202
| | E- mak Tearmrterversune 202260gmal com

11 Last date for subyression of clams (2042023 from he date of order recened Le. on
1 | 0N2003)

12 Classes of adiions, I any, under Not Appicatie

dause (D) of sub>secton (BA) of section

21, ascentained Dy the manm resolson
13 Names of insovency Professonals Not Appicabie
anthad 10 act as Authonsed

Represantatve of orediions In & cEss

__{Thvee names for each class) !

14 (3} Rslevart Forms and Wb inkc s S bbi gorein
(0) Detals of authorzed represertaives Not Applicatie

are avalable &

WBWWM“MWWWTMW has ordered the
commaeancement of a corporate insolvency resolution process of the TEAM INTERVENTURE
EXPORTS (INDIA) PRNAYELMTEDon 17/03/2023

The creditors of TEAM INTERVENTURE EXPORTS (INDIA) PRIVATE LIMITED. are hereby
called upon 10 submit ther claims with proof on or before 02/04/2023 10 the Intenm
Resolution Professional at the address mentioned against entry No. 10.

The financial credtors shall submet thew claims with proof by electronic means only. ANl other

ammmwmmd&mmmlmwmmmham
mentioned in entry No.10.

Submission of false or misleading proofs of ciaim shall attract penalties

Place: Vasai West, Distt. Paighar. Maharashtra -401202 mmm

Date: 22/03/2023 interrm Resciution Professconal
tBBl'PA-w&lP NOOO123/2017-2018/11338




